
UGnLral Admim'strativg iribunal
Principal Bench: New Delhi

OA No,2213/97

New Delhi, this the 29th day of September,1997

Hon'ble Dr. Jose P. Verghese, Vice-ChairrnanfJ)
hon ble Shn K.Muthukumarj Member (A)

Insepctor Hari Ram Malik
No. D-1/800,
s/o Shri Late Harbans Lai,
Presently posted in Sepcial 0^1]
(SB-Il),c-2/P.S. Sarai Rohilla
Delhi. ' , ,

■ ■ .Applleant

(By Advocate: Shri Shankar Raju)

Versus

Union of India through

1. Secretary,
Ministry of Home Affairs,
Noroh Block, New Delhi.

2. Commissioner of Police,
Police Head Quarters, IP Estates,
MoO Building, New Delhi.

3- Shri S. Rama Krishnan,
Sr. Addl. Commissioner of Police
intelligence. Police Head Qtrs "
MSO Building, l.p. Estate
New Delhi. '

..Rsspondsnts

(By Advocate: Shri Arun Bhardwaj) '

ru 'UT order (ORAL).^on .e Dr. Jose p. Verghese, Vice-chairman (J)]

It has been stated that the grievance of

the applicant has already bean made and In the
Circumstance this OA may be disposed of as
infructuous. Ordered accordingly.
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I(Or. Jose p. .Verghese)
V1ce-Cha1rman (j)


